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SH. BHARAT PRASHAR,/Central [CS 22.12.2020 | 03.01.2022 377 25

IDISTRICT JUDGH 1895/20

(COMMERCIAL COURT)

01

(w.e.f - 20.07.2021)
CS COMM- 23.12.2019 |04.01.2022 743 No 2 20
3025/19
OMP (COMM){ 06.01.2020 | 07.01.2022 732 No 2 30
3/2020
CS COMM- 12.01.2021 | 12.01.2022 365 No 1 29
h37/21
CS COMM- 23.10.2020 | 12.01.2022 446 No o 23
[1554/20
CS COMM- 10.02.2021 | 13.01.2022 337 No o 2
182/21
CS COMM- 08.07.2020 | 17.01.2022 558 No 1 29
033/20
CS COMM-1668/| 02.11.2020 | 18.01.2022 442 No 0 3
CS COMM- 15.02.2021 | 18.01.2022 337 No 0 25
576/21
CS COMM- 02.03.2021 |28.01.2022 332 No 0 23
735/21
CS COMM- 17.09.2019 | 15.01.2022 851 No 2 29
19060/19




02.05.2019

OMP (COMM) 24.01.2022 998 No 3 31
49/19
OMP (COMM)H09.05.2019 [24.01.2022 [991 No 3 131
52/19
SH. RAJNEESH KR/Central [Nil
GUPTA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02
SH PAWAN KR. JAIN/Central [CS(COMM) 16.09.2019 | 04.01.202| 973 NO NO Same day
IDISTRICT JUDGH] 1950/2019 2 JOURNMH
(COMMERCIAL COURT)4
03
ICS (COMM) 20.11.2019 |05.01.2022( 1160 NO NO Same day
2711/2019 JOURNMH
ICS (COMM) 31.01.2020 |05.01.2022| 811 NO NO Same day
236/2020 JOURNMH
ICS (COMM) 03.08.2019| 06.01.202| 795 NO NO Same day
1416/2019 2 JOURNMH




S (COMM) 18.10.2019 | 06.01.202| 1243 NO NO Same day
507/2019 2 JOURNMH
ICS (COMM) 15.10.2019 (11.01.2022| 397 NO NO Same day
2471/2019 JOURNMH
ICS (COMM) 01.10.2018 |11.01.2022| 1249 NO NO Same day
1504/2020 JOURNMH
ICS (COMM) 01.12.2018 [14.01.2022| 670 NO NO Same day
526/2018 JOURNMH
CS (COMM) 19.09.2019 ##t# 1175 NO NO Same day
1975/2019 JOURNMH




(COMMERCIAL COURT)-
02

ICS (COMM) 25.65.2019 21.01.2022| 1175 NO NO Same day
790/2019 JOURNMH
MS. NISHA  SAXENA|Central |CS DJ-225/2019 | 08.03.2019 | 31.01.2022 1064 YES NIL NIL
IDISTRICT JUDGH DAYS
(COMMERCIAL COURT)4
04
CS 06.10.2018 | 12.01.2022 1385 YES NIL NIL
COMM)1697/20 DAYS
23
CS (COMM)- 28.01.2021 | 22.01.2022 359 DAYS YES NIL NIL
347/2021
SH. ASHWANI KUMAR|Central [Nil
SARPAL DISTRICT]
JUDGE (COMMERCIAL}
ICOURT)-05
ISH. MANMOHAN([Central |2723/2019 20-11-2019 | 03-01- 775 NO o o
SHARMA DISTRICT] 2022
JUDGE (COMMERCIAL}
ICOURT)-06
SH. DINESH BHATT , DJ|West INil
(COMMERCIAL COURT)4
o1
SH. GURDEEP SINGH |West OMP(I)/COMM/ [12.01.2021  [07.01.2022 365 NO NO of
IDISTRICT JUDGH /2021




o SH. SANJEEV  JAIN New INil
IDISTRICT JUDGEDelhi
(COMMERCIAL COURT)4
o1
o SH. GURVINDER PAINew CS-COMM- 28.10.2020 | 12.01.2022 442 34
SINGH, DISTRICT JUDGEDelhi 518/2020
(COMMERCIAL COURT)4
02
CS-COMM- 28.10.2020 | 12.01.2022 442 34
519/2020
CS-COMM- 28.10.2020 | 12.01.2022 442 34
520/2020
CS-COMM- 06.11.2020 | 12.01.2022 433 34
533/2020
CS-COMM- 10.11.2020 | 12.01.2022 429 34
556/2020
CS-COMM- 15.03.2021 | 12.01.2022 304 38
115/2021
CS-COMM- 06.02.2021 | 29.01.2022 358 27
45/2021
CS-COMM- 23.03.2021 | 29.01.2022 313 10
127/2021
CS-COMM- 26.03.2021 | 29.01.2022 310 24
146/2021
1 SH. SANJIV JAIN New INil
IDISTRICT JUDGE[Delhi

(COMMERCIAL COURT)

03




20/2020

2 SH. PREM KUMAR|[South INil
BHARTWAL, DISTRICT]
JUDGE (COMMERCIAL)A
01
3 ISH. VINAY KUMARSouth INil
IKHANNA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02
4 SH. RAJ KUMAR|South- CS 23-12-2019 | 15-01-2022 971 NO - -
ICHAUHAN, DISTRICT[East COMM)/540/2
JUDGE (COMMERCIAL)A 19
01
CS 13-05-2019 | 14-01-2022 752 NO -- -
(COMM)/97/201
9
5 VACANT COURT OF MS.,/South- INil
RAJ RANI MITRA JEast
IDISTRICT JUDGH
(COMMERCIAL COURT)4
02
16 SH. SANJAY SHARMA-I,JEast OMP (COMM) | 03-08-2019 | 20.01.2022 897 NO - 33
DISTRICT JUDGE 33/2019
(COMMERCIAL)
7 IMS. SARITA BIRBAL,|North- C.S(COMM)- 08.03.2019  [12.01.2022 1041 NO NIL 1
IDISTRICT JUDGE JEast 19/2020
(COMMERCIAL COURT)
(w.e.f- 20.07.2021)
C.S(COMM)- 12.10.2020 [15.01.2022 1220 YES NIL 2
50/2019
C.S(COMM)- 17.10.2019  |[15.01.2022 821 YES NIL 2
119/2019
OMP(COMM)- [17.10.2019  [28.01.2022 834 NO NIL 1
08/2019
C.S(COMM)- 19.07.2018  [29.01.2022 1290 NO NIL 2




C.S(COMM)-
14/2020

£1.09.2020

31.01.2022

497

NO

NIL

n8

SHARMA,

01

IMS. NIVEDITA  ANIL[jShahdara
DISTRICT]
JUDGE (COMMERCIAL)

INil

o

IKAUR, DISTRICT]
JUDGE(COMMERCIAL)-
02

MS. SUKHVINDER|Shahdara

INil

20

SH. VINOD KUMAR,

(COMMERCIAL)

[North-

IDISTRICT JUDGE[West

INil

21

[MS. BARKHA GUPTA),
DISTRICT JUDGH
(COMMERCIAL)

[North

INil

(22

SH. HARISH DUDANI,

(COMMERCIAL)

ISOUTH

IDISTRICT JUDGEWEST




	Three Adjournment

